
(HrGH couRr oF ASsAM, NAGA'-AND, MrzoRAmE;NAcHAL pRADEsH)

From

To,

Sub:-

Ref:-

Madam,

Copy to:

With reference to the above. I am directed to inform you that youhave been granted station reave permission, from the evening of 01.11.2023,till the mornins of 09.11.2023. Further, tte'naoitionaioistrict & sessions Judge(FTC), Kokrajhar, and in his absence, ttre lssistantiirr,o.r rr.g., Kokajhar, and inhis absence, the next senior most Judiciar officer avaitabte at tne station wi, be incharge of your Court and Office in your absence.

Shri Saptarshi Garg,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti. Nirmali Talukdar,
District & Sessions Judge,
Kokrajhar.

Dated Guwahati, the

Station leave permission,

Your letter No. DJK.1806 Dated 30.10.2023.
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fl November,2023.

Yours faithfully,

eL/-
JT. REGISTRAR ffIGII-ANCE'I
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J The Project Manager, Gauhati High Court.
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